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12. The Dr. Rajendra Prasad Central Agricultural University Bill, 2016.

13. *The Uttarakhand Appropriation (Vote on Account) Bill, 2016.
[Placed in Library. See No. L.T. 5246/16/16]

Ordinances

THE MINISTER OF STATE OF THE MINISTRY OF MINORITY AFFAIRS AND
THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS
(SHRI MUKHTAR ABBAS NAQVI): Sir, I lay on the Table, under subclause (a)
of clause (2) of article 123 of the Constitution, a copy each (in English and Hindi)
of the following Ordinances:-

(a) The Indian Medical Council (Amendment) Ordinance, 2016 (No.4 of 2016),
promulgated by the President on the 24th of May, 2016.
[Placed in Library. See No. L.T. 4876/16/16]
(b) The Dentists (Amendment) Ordinance, 2016 (No.5 of 2016), promulgated by
the President on the 24th of May, 2016.
[Placed in Library. See No. L.T. 4877/16/16]
(¢) The Enemy Property (Amendment and Validation) Third Ordinance, 2016
(No. 6 of 2016), promulgated by the President on the 31st of May, 2016.
[Placed in Library. See No. L.T. 4878/16/16]

STATEMENT REGARDING ORDINANCE

Proclamation of Enemy Property (Amendment and Validation)
Third Ordinance, 2016

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
KIREN RIIJU): Sir, I lay on the Table, a statement (in English and Hindi) explaining
the circumstances which had necessitated immediate legislation by promulgation of
the Enemy Property (Amendment and Validation) Third Ordinance, 2016.
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* The Bill could not be returned by the Rajya Sabha and was deemed to have been passed by both Houses under
article 109(5) of the Constitution.
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